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Seventeenth Loksabha
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Title: The Prevention of Mob-Lynching Bill, 2022

SHRI E.T. MOHAMMED BASHEER (PONNANI): Sir, | beg to move for leave to introduce a Bill to prevent mob lynching and provide adequate punishment for
persons committing mob lynching with a view to instil a sense of fear among the persons who involve themselves in such kind of actions and for rehabilitation

of victims of lynching and their families and for matters connected therewith or incidents thereto.
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SHRI E.T. MOHAMMED BASHEER: Sir, | introduce the Bill.

HON. CHAIRPERSON: Item No. 134, Shri E.T. Mohammed Basheer.
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